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Dated Septemper 2020

To,
The Secretary/The Head of the Department,
All Ministries/ Departments
Gavernment of India
Registrar General, Supreme Court/ali High Courts/
CAT/NGT/NHRC etc
Subject:-Filling up of twa posts [subject to variation) of Court Master and three
posts (subject 1o variation) of Court StencfAssistant Registrar on
deputation/Transfer on deputation basis in the Office of Lokpal of India
Sir,

| am directed to state that applicahions are mvited for appointment by Transfer on
Deputation /Transfer to the post of Court Master (Shorthand) and Court Steng/Assistant
Registrar from the aligible candidates working in the Ministries/Departments af the Central
Government and Autonomous/Constitutional Organizations/Tribunals {pllowing the Central
Government Rulesh‘worms,’proceduresi;}ay scales ete The Conditions of the Service will be
the same as that of supreme Court Officers & Servants (Condinons of Service and Conduct}

Rules, 1961.

2 The details of the pay scale, eligibility criteria, etc For Court Master are as under.-

pay Scale Pay. scale of PB-3ie. 15600-39100 + GP Rs 6600/ [pre-revised] and revised

| ovel 11 of 7th CPC Pay Matrix.
The Officers who are an employee of the Central Gavernment/Public Sector |

| ndertakings/ Statutory godies/ Supreme Court/ High Courts/ Tribunals

following Central Government Rules/ norms Jorocedures /pay scales and
rivate secretary/

holding analogous post on regular basis 10 the cadre of P
Lenior PA/ pA/ Seniof sienographer in the parent Cadre/ Central Governnw‘.ﬁ!
public  Sectcr Undertakmgsf‘.’itatu!orv podies and kaving {1 ‘nve
in PB-2 Rs.%D(}-Ei},ﬁDEJI- + Grade Pay Rs.4600/-
(il) degree of faw from

Eligibility
Criteria

Wears regular service in posis
( or Level-7) and above in the parent C
., recognized University of india and {1}
fn shorthand (Enghsh) /"___,__________,,_,‘

5 b

adre/Department
shorthand with 2 speed of 120 w p.m
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3, The datai
elails of the '
a . : XY
are as under:- pay scale, eligibility criteria, etc for Count Steno/Assistant Hegistrar

I a a? ‘SCE‘HE f PB.."’ R i e N fa.alne
‘ ; 2 Rs.9300-34,800/- + Grade Pay Rs.48( - |

’ - 5. 30 e-re ael] and
evised Level 8 of 7th CPC Pay Matrix ¥ ) \pre-re vised] and

Eligibility
Criteria

he Officer
s ;
who are an employee of the Central Government/Public et

Of;::;:::mg::alrmjv Bodies/ Supreme  Court/ High uasl  Tribanals
il ral Government Ruies/ norms /procedures /pay scales and
: gous post on regular basis in the cadre of Jr. Court Assistant in the
arent Cadre/ Central Government/Public Sector Undertakings/Statutory Boc‘;se-c_
nd having (i) five years regular service in posts in the pay s-caln of Level-6 (PB-
s 9300/- + Rs.4200/-, pre-revised) 1n the parent Cadre/Department (it} Degree
rom a recognized University (iil] typing speed of 35 w.p.m. ON compulef. i

4. Tenure: The period of deputabion including periad of deputatian in another ex-cadre
post held immediately preceding this appointment in the same ar some other Organization
or Department of Central Government shall ordinarily be Five ypars and may be extended
Up to seven years in terms of exiant rules of Government of India

A Age: The Officers should not have crossed the age of 56 years as on the closing date
of receipt of applicanon.

G The Pay and Allowance and the other terms & conditions of the officers selected for
appointment on deputation basis will be governed by the provisions contained in the
DoP&T's OM No. 6/08/2009--E5tt{93v.m dated 17.062010 and relevant amendments

thereafter.

¥ Applicanions of the willing officers may be forwarded in the enciosed Annexure
through proper channel, to the Under Secretary, Lokpal of tndia, plot No 6, Vasant Kunj
Institutional Area, phase-1l, New Deihi-110070 by 30th November, 2020.

8. While forwarding the application in the prescribed format, the following documents
may also be sent along with the application:

(a) NOC from the Parent Office for appointment ob this post in the Office of Lokpal

of India.

(b) CR Dossier/&ttesteﬁ copies of the ACRs/APAR of the applicant for the last five
years.

(c) Vigilance clearance, Inte

during the last 10 years on the Officer. This shou

officer.

grity certificate and details of penalties imposed, if any,
\d be duly signed by the authorized

5 The candidates who apply for the post will not be aliowed to withdraw their

candidature subseque ntly.
yours faithfully,

®
-

e —
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(G0 HHR [Arun Kumar)
; Ml ufed /Under Secretary
AT U wfaarerd/secretariat of Lokpal

= o1l 16125024
Copy to:-

1. PPS to Hon'ble Chairperson, Lokpal
5. PPS to Hon'ble Member, Lokpal
3. PPS to Secretary, Lokpal

4. Secretary o Dep:-urlman"Mmi;-tﬁnc's with the request 10 circulate the advertisement in
thetr Autonomous Bodics/ Statory Bodies/Tribunals et

5. Registrar General of Supreme Courl, tligh Courts, Tribunals such as NHRC, CAT.
NGT. ete.

6. Lokpal Division (for information and request for a kind an arrangement 10 upload it on
the website of DoPT). DoP&T

7. NIC for uploading on the website of Lokpal of India

e
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AMNEXURE 1

BIO-DATA/CURRICULUM VITAE PROFORMA

Ll. Name and Address (in Block letters)
2. Date of Birth (in Christian ara)

3.1) Date of entry into service

ii} Date of retirement under Central/ State
Government Rules

4. Education Qualification

5 Whether Educational and other qualifications
required for the post are satisfed. {If any
gqualification has been treated as equivalent to the
one prescribed in the Rules, state the authority for

the same)

Qualifications/Experience required as mentioned in Qualifications /experience possessed by the
the advertisement/vacancy circular Officer

Essential Essential

a. Qualifications a) Qualifications

b. Experience biExperience

Desirable Desirable

¢. Quahfications a} Qualifications

d. Expenence bjExperience

5 1 In the case of Degree and Post Graduation Qualifications Elective/main subjects and subsidiary

subject may be indicated by the candidate.

6. Please state clearly whether, In the light of entries
made by you above, you meet the requisite
Essential Qualificanions and wark experience of the

post.

are to provide their specific comments/views confirming the

6.1 Note: Borrowing Departments
ssessed by the Candidate (as indicated in the

releyant Essential Qualificanon/Work experience po
Bio-data) with reference 10 the post applied.

*important: Pay Band & Grade Pay granted under ACP/MACP are personal to the officer and,
therefore, should not be mentioned. Only the Pay band and Grade Pay/ Pay Scale of the Post are
held on a regular basis to be mentioned. Details of ACP/MACP with present Pay Band and Grade

Pay where such benefits have been drawn by the Candidate may be indicated as below:

Dffice/ Institution ay, Pay Band From To
nd Grade Pay

rawn under
CP/MACP
Kcheme
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7.0
b Qatum of present employment i.e. Ad-hoc or Te
uasi-Permanent or Permanent :

mpaorary

Tl

your signature, if space below is insufficient

Details of £
Employment, in chronological order. Enclose a spate
Z lose a spate sheet duly authenticated by

Dffice/Institunon b
r:;gi:'s;:?* from o ['Pay Band Nature of Duties
ng Grade in details)
ray/pay scale highlighting
f the post  pxperience
eld on & yequired for the
ieguéar basis post applied for

B. In case the present employment is held on deputation/

contract basis, please state-

a) The date of the Initial appointment b}  Period off) Name of theld] Mame of the post
hppointment  onparent pifice/land Pay of the post
peputation/ prpganizabion toheld 10 substantive
rontract b hich thegapacity in the

ppplicaton parent prgamzation
hetongs

8.1 Note: In case of officers already on deputation, the applications
we forwarded by the parent cadre/
Department along with Cadre Clearance, Vigilance Clearance and

of such officers should

Integrity Certificate,

8.2 Note: information
in all cases where a person is
the cadre/ organization bul still maintaining 3 |

cadre/ organization

under Column {c) & {d) above must be giver
holding a post on deputation outside

jen in his parent

9. If any post held on
of return from the last

deputanion in the past by the applicant, date
deputation and other details.

10.Additional details about present employment:
please state whether
employer against the relevant column

a) Central Government

b} State Government

¢} Autonamaouls Organization

d) Government Undertaking

e} Others

working under lindicate the name of your

are working in the same
grade
? If yes, give the date from

11. Please state whether you
and are inthe feeder grade or feader to feeder

12. Are you in the Revised scale of Pay
which the revision rook place and also indicate

scale.

Department

the pre-revised
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13. Total emoluments per month now drawn >
Basic Pay with Scale of Pay and rate of increment

Dearness Total Emoluments
Pay/Interim

relief/Other

Wilowances et
fwith break-up
tatails)

14. In cas apph
e the applicant belongs to an arganization which is not following the Central

Guverﬁrnerwl ?ay Scales, the latest salary slip issued by the Organpization showing the
following details may be enclosed.

Basic Pay with Scale of Pay and rate of increment Dearness Total Emoluments
Pay/intenm  relief/
Diver  Allowances
pte. [with break-up
rietails)

15 A. Additonal information, if any, relevant to the post
you applied for in support of vour suitability for the post
(This among other things may provide information with
regard 1o (i} additional academic qualifications (1)
professional training and (iil} wark experience over and
above prescribed in the Yacancy Circular/Advertisement)
[Note: Enclose a separate sheet, if the space is
insufficient)

158, Achievements
The candidates are requested to indicate information
with regard to;

(1] Research publications and reports and
special projects
{if) Awards/Scholarships/Qfficial
Appreciation
{ii) Afhilianion with  the professional
bodies/insttutions/societies and;
(v} patents registered in own name or achieved for
the organizanon
(v} Any  research/innovative measure

invelving official recognition

{vi) Ary other information.

{Note: Enclose a separate sheet, if the space IS
insufficent}

16. Whether belongs to SC/ST

| have carefully gone through the vacancy circularfadvertisement and | am well aware that
the information furnished in the Curriculum Vitae duly supported by the documents in respect of
Essential Qualificatian Wwork Experience submitted by me will also be assessed by the Selection

£
b
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Commitiee at the tim i A, '
time of selection for the post The information/detalls provided by me are correct

and true to the best of my knowled
: 2 3 g ¢ g
ciibilne b e ge and no material fact having a bearing on my selection has been

{Signature of the candidate)
Address. .
g-mall 10
Contact No.
Date...

CERTIFICATION BY THE EMPLOYER/CADRE CONTROLLING AUTHORITY
The information/details provided In the above applicanon by the applicant are true and
correct as per the facts available on tecords. He possesses the educational qualifications and

experience mentioned in the advertisement If selected, he will be reliaved immediately

2. Also certified that

i) No vigilance or disciplinary case is pending/contemplated against .o
i) His integrity is certified.
] { His CR Dossier in original is enclosed/photocogies of the ACRs for the last 5 years duly

attested by an officer of the rank of Under Secretary of the Govt. of India of above are enclosed.

iv} Mo major/minor penaity has been im posed on him during the last 10 years,

Countersigned
{Fmployer/Cadre Controlling Authority with Seal)




